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(b) if so, in what manner they are
being propagated among women to edu
cate them about their rights; and

(c) who are entrusted with the respon
sibility of teaching women?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI SR.
BOMMALI): (a) Yes, Sir.

(b) and (c) The Legal Literacy Manuals have
been sent to State Governments, Union
Territory ~ Administrations and  voluntary
organisations for use in educating women on
their rights. The Manuals have also been
translated into regional languages for more
effective dissemination. The Manuals are
disseminated through the Legal Awareness
Generation Camps funded through the Central
Social Welfare Board and the programme of
Education work for Prevention of Atrocities
against Women. In addition, these Manuals are
also being disseminated through other
Government programmes such as the Total
Literacy Campaigns.

Reservation Quota In Guwahati-New Delhi
Rajdhani Express

3047. SHRI W. ANGOU SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether reservation quota of berths
in AC 3 tier by Guwahati-New Delhi
Rajdhani Express has been allotted to
Assam;

(b) if so, the details thereof and
whether similar quotas will be made for
other States of North-East region, if not,
the reasons therefor;

(c) whether there will be computerised
reservation facilities in the States of Manipur,
Nagaland, Mizoram, Meghalaya, Tripura,
Arunachal Pradesh and Sikkim; and

(d) if so, by when?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAIJ): (a) and (b) A
reservation quota of 96 berths in AC 3-tier has
been provided at stations in the State of
Assam. In order to meet the traffic demand of
other North-Eastern States including Sikkim,
a total reservation quota of 48 berths in AC 3-
tier has also been provided to Out Agencies
serving these States.

(c) and (d) Computerised reservation
facilities are already operational at Shillong in
Meghalaya. In the Annual Plan for the current
financial year, provision of these facilities has
been approved for Agartala, Aizawl, Itanagar,
Imphal, Kohima and Gangtok and are
expected to become operational shortly.
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Slow Progress in Reforms in Agriculture

3049. DR. D. VENKATESHWAR RAO:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether piecemeal application of reforms
hits agricultural sector;

(b) if so, the main reasons for slow progress
in regard to the application of reforms in
agriculture;

(c) whether Government are considering to
introduce immediate reforms in agricultural
sector; and'

(d) if so, the steps being considered in this
regard?

THE MINISTER OF AGRICULTURE
(SHRI CHATURANAN MISHRA): (a) to (d)
The package of reforms carried out in the
agriculture sector incude liberalization of inter-
state movement of foodgrains, promotion of
exports
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of agricultural commodities, greater focus on
development of rainfed farming, adoption of
Technology Mission mode for development of
oilseeds and pulses, promoting cropping system
approach for increasing crop production, greater
access to farm credit, higher minimum support
prices of agricultural commodities etc. These
reforms have helped in improvement of
agricultural productivity and production.
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